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SH. SANJEEV KUMAR(Central ICS COMM-16.11.2021 [01.06.202 562 35
IAGGARWAL, DISTRICT] 14760/21 3
JUDGE (COMMERCIAL
ICOURT)-01
ICS COMM--29.08.2022 [01.06.202[276 Yes 1 us
0064/2022 3
ICS COMM-07.02.2020 [01.06.202 {1210 INo 2] 130
382/2020 3
ICS COMM-01.10.2022 [02.06.202[244 lYes 1 K1
0280/22 53
ICS COMM-25.11.2021 [02.06.202|554 INo 0 22
1921/21 3
ICS COMM-10.11.2021 02.06.202[569 No o 31
1640/21 3
ICS COMM-08.07.2022 [03.06.202[330 INo 1 31
1690/22 3
ICS COMM-+08.08.2022 [03.06.202[299 Yes 1 9]
1069/22 3
ICS COMM-11.02.2022 [05.06.202|479 No 1 27
566/2022 53
ICS COMM-+01.04.2021 [05.06.202[796 No 2] 133
1246/21 3
ICS COMM+29..01.2021 [05.06.202[859 INo 2] 136
366/2021 3
OMP COMM-19.02.2020 [05.06.202[1204 INo 3 9]
29/20 B
ICS COMM-274/21]25.01.2021 [06.06.202|862 INo 2] 33
3




CS COMM-671/22

21.02.2022

07.06.202471 INo 1 134
3

ICS COMM-09.12.2019 [08.06.202(1277 INo 3 35
2893/19 3

[IDR. KAMINI LAU ,Central OMP 14-02-2020 [03-06-  [1190 INIL INIL Y

IDISTRICT JUDGE COMM.)/24/202 2023

(COMMERCIAL o

ICOURT)-02

ISH ILLA RAWAT,Central CS(COMM) 00.02.2021 [02.06.202[843 INO INO SAME

IDISTRICT JUDGE 1169/2021 3 DAY

(COMMERCIAL

ICOURT)-03
CS(COMM) 16.08.2021 [02.06.202|655 NO INO SAME
2876/2021 3 DAY
CS(COMM) 7.07.2021 [03.06.202|696 INO INO SAME
2186/2021 3 DAY
CS(COMM) 00.11.2022 [03.06.2020176 NO NO SAME
2470/2022 3 DAY
CS(COMM) £27.01.2020 [05.06.202[1225 INO INO SAME
198/2020 3 DAY
CS(COMM) 07.10.2021 [05.06.202/606 INO INO SAME
11025/2021 3 DAY
CS(COMM) 11.04.2022 [05.06.20[420 NO NO SAME
1068/2022 23 DAY
CS(COMM) 13.01.2022 [07.06.202[510 NO NO SAME
175/2022 3 DAY
CS(COMM) 19.02.202 |09.06.20{1206 INO INO 01 DAY
671/2020 o 23

MS ANURADHA[Central INIL

SHUKLA BHARDWAJ,

[DISTRICT JUDGE,

ICOMMERCIAL COURTH

04

ISH. UMED SINGH]Central INIL

IGREWAL DISTRICT]

JUDGE (COMMERCIAL

ICOURT)-05

SH. SANJAY KUMARCentral INIL

IAGGARWAL, DISTRICT]

JUDGE(COMMERCIAL)-

06, CENTRAL




[MS. KAVERI BAWEJA|]
[DISTRICT JUDGE,
COMMERCIAL COURT-

07

Central

INIL

SH. AMIT KUMAR,
IDISTRICT JUDGE,
ICOMMERCIAL COURTH
08

Central

INIL

SH. DEEPAK GARG,
[DISTRICT JUDGE,
ICOMMERCIAL COURT-
09

Central

INIL

10

ISH. DINESH BHATT , DJ|
(COMMERCIAL
ICOURT)-01

West

INIL

18

HOTRA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02

S HEMANIWest

INIL

12

ISH. DIG VIJAY SINGH,|
[DISTRICT JUDGE
(COMMERCIAL
ICOURT)-03

West

INIL

L3

SH. ANURAG SAIN,
[DISTRICT JUDGE
(COMMERCIAL
ICOURT)-01

New Delhi

INIL

4

ISH. SANJEEV|
IAGGARWAL, DISTRICT
JUDGE (COMMERCIAL
ICOURT)-02

New Delhi

INIL

L5

SH. VINEETA GOYAL,
[DISTRICT JUDGE
(COMMERCIAL
ICOURT)-03

New Delhi

INIL

16

SH. PREM KUMAR
IBHARTWAL, DISTRICT]
JUDGE
(COMMERCIAL)-01

South

INIL

7

ISH. ANIL KUMAR|
[SISODIA, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)-02

South

INIL

n8

ISH. SANDEEP YADAV

South

INIL

9

SH. RAJEEV BANSAL,
DISTRICT JUDGH
(COMMERCIAL)

South

INIL

20

ISH. LAL SINGH,
IDISTRICT JUDGE

South-East

ICS
(COMM)/148/20
o1

25/02/21

6/06/23

831

21

IMS. NEELAM SINGH,
IDISSTRICT JUDGE

South-East

INIL




22

ISH. AJAY KUMAR JAIN

South-East

INIL

23

MS. ANU GROVER
[BALIGA

South-East

ICS
COMM)/526/20
o1

1/11/21

02/06/23

568

NO

ICS
COMM)/78/202
>

06/01/22

06/06/23

516

NO

[EXECUTION
COMM.)/282/20
oo

16/11/22

08/06/23

204

NO

24

ISH. BHUPESH KUMAR

South-East

INIL

25

[IMS NIRJA BHATIA

South-East

OMP (1)
COMM.)/42/202
3

04/06/23

06/07/23

INO

N/A

CS
COMM)/330/20
23

04/06/23

06/07/23

INO

N/A

ICS
COMM)/332/20
23

04/06/23

06/08/23

INO

N/A

[EXECUTION
COMM.)/197/20
23

04/06/23

06/08/23

INO

N/A

[EXECUTION
COMM.)/199/20
23

04/06/23

06/08/23

INO

N/A

[EXECUTION
COMM.)/201/20
23

04/06/23

06/08/23

INO

N/A

[EXECUTION
COMM.)/202/20
23

04/06/23

06/08/23

INO

N/A

[EXECUTION
COMM.)/203/20
23

04/06/23

06/08/23

INO

IN/A

[EXECUTION
COMM.)/205/20
23

04/06/23

06/08/23

INO

N/A

[EXECUTION
COMM.)/206/20
23

04/06/23

06/08/23

INO

N/A




[EXECUTION “0‘3/01/23 06/09/23 [100 NO 123
COMM.)/122/20
23
26 [|SH. RAJESH KUMARSouth-East [NIL
[SINGH
27 |SH. SANJAY SHARMA-I,East ICS COMM.NO.31-10-2018 [07-06- 1676 YES INTL 21
[DISTRICT JUDGE [70/2020 2023
(COMMERCIAL)
CS 15-02-2021 [07-06- 842 YES INIL 21
ICOMM.NO.46/20 2023
o1
CS COMM.NO.31-10-2018 [07-06- 1676 YES INIL 21
70/2020 2023
ICS 15-02-2021 |07-06- 842 IYES INIL 21
ICOMM.NO.46/20 0023
o1
=28 |SH. CHANDRA[East INIL
SHEKHAR, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02
29 [MS. BARKHA GUPTA,North-East [NIL
IDISTRICT JUDGE,
(COMMERCIAL COURT)
30 [MS. NIVEDITA ANILShahdara [NIL
ISHARMA, DISTRICT]
JUDGE
(COMMERCIAL)-01
31 F{\;I: SUKHVINDERShahdara [NIL
UR, DISTRICT]
JUDGE(COMMERCIAL)-
02
32 |SH. AJAY KUMAR JAIN,Shahdara [NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
33 [SH. REETESH SINGH [Shahdara [NIL
34 [|SH. GURDEEP SINGH,North-West|NIL
[DISTRICT JUDGE
(COMMERCIAL)
35 [ISH.VINOD YADAV INIL




IDISTRICT JUDGE,
ICOMMERCIAL COURT-
03

WEST

36 [|SH. VIRENDER BHATT,North INIL
[DISTRICT JUDGE
(COMMERCIAL COURT)
37 [|SH. PANKAJ GUPTA,SOUTH IOMP (I) Comm|o5/10/2020/05/06/20 [973 INil 8 18
IDISTRICT JUDGEWEST 861/20 23
(COMMERCIAL)
ICS 01/07/202207/06/20 [341 INil 20 6
COMM)/324/20 R3
2P
ICounter 31/01/2023 |07/06/20 127 INil 5 6
Claim/5/2023 23
38 |MS. SAVITA RAO,SOUTH INIL
IDISTRICT JDUGEWEST
ICOMMERCIAL COURTH
02
39 |SH. RAKESH SYAL,SOUTH INIL




	Three Adjournment

